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O.A No 1047/03 
05.07.2005. 

Hon'hle Mt·. A.K. Bhatnagar, J.M. 

None h'\S oypearcd for the applicant even in the ............ 

revised call Jl ~J also oviclont from the perusal of the 

ordersheet thnt none appeared on 16.03.2005 for the 

applicant. It is aJso found that by order dated 

11.02.2005, the applicant was permitted to iruplead one 
vz., 

Snd Bina l(}udri as Pw:Jrespondent No.5 but till date no 

saici unpleadntcnt of Sn1t Bina Khatri has been made by 

the leanll~d counsel for the applicant. It appears that 

applicant is not interested in pursuing the matter, 

accordingly, the 0.A. is disn11ssed in default and for non 

prosecution. 

Sri R.C. Shukla holding brief of Sri S Singh 

counsel for the respondents is present. 
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